NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 04.03.2022 (FRIDAY)

COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

Member (Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Raj Singh Gehlot Director, Ambience Anush Raajan Vijay Nair
(Ins) No. 06 of Pvt. Ltd. Shubham Paliwal
2021 & LA. No. Vs.
251 & 253 of Vistra ITCL (India) Ltd. & Anr.
2022
For Directions
2. Competition App. | Karnataka Power Corporation Ltd. AchyuthAjith Kumar | Yaman Verma
(AT) No. 36 of Vs.
2018 Competition Commission of India &
Ors.
For Admission (Fresh Case)
3. Comp. App. (AT) | Sudhir Kumar Goel & Anr. Amish Tandon Milan S. Negi-R1
(Ins) No. 99 of Vs. Abhishek Anand
2022 Chanchal Dua & Ors.
For Admission (After Notice)
4. Comp. App. (AT) | Edelweiss Asset Reconstruction R.P.Agrawal Mahesh Agarwal
(Ins) No. 707 of Company Ltd. Divyang
2021 & I.A. No. Vs. Chandiramani
1876 of 2021 Chemstar Organics (India) Ltd. Prerana Wagh
5. Comp. App. (AT) | State Tax Officer Maulik Nanavati Honey Satpal
(Ins) No. 744 of Office of Assistant Commissioner of Pragati Tiwari-R1
2021 State Tax V. Sivasubramanian-
Vs. R2
Vijay P Lulla & Anr.
6. Comp. App. (AT) | Airwil Intellicity Social Welfare Society | Kumar Mihir Sameer Rastogi-R3
(Ins) No. 755 of | Vs. Atul Sharma-R4
2021 Ascot Projects Pvt. Ltd. & Ors.
7. Comp. App. (AT) | Anuratan Textiles Pvt. Ltd. C.S. Gupta Sonali Joon-R1
(Ins) No. 856 of | Vs.
2021 Amaira International Pvt. Ltd.




8. Comp. App. (AT) | Subh Laxmi Colonizers Pvt. Ltd. Ashutosh Gupta Lata Sisodiya-R1
No. 14 of 2021 Vs. Easha Kadian-R2
Registrar of Companies and Anr.
9. Competition App. | Vinod Kumar Gupta Prakhar Gupta Kunal Sharma
(AT) No. 13 of Vs. (R-CC))
2017 Competition Commission of India& YamanVerma
Anr. TejasKaria-R2
For Hearing
10. | Comp. App. (AT) | Dinesh G. Jaiswal Purushottam Kumar | Aditya Dewan-R1 &
(Ins) No. 24 of Vs. Jha R2
2021 Punjab National Bank & Anr.
11. | Comp. App. (AT) | Basant Kumar Swapnil Gupta Akshay Sharma-R1
(Ins) No. 381 of | Vs. Prachi Johri-R2
2021 SVS Cleanroom and Engineering Atul Kumar Kansal-
System OPC Pvt. Ltd. & Anr. RP
12. | Comp. App. (AT) | Damodar Valley Corporation Madhumita Ishaan Saha-R2
(Ins) No. 413 of Vs. Bhattacharjee
2021 Shriramrathi Steels Pvt. Ltd & Anr.
13. | Comp. App. (AT) | Sudhir Kumar Goel Pradeep kr. Yadav Milan Negi-R1
(Ins) No. 676 of | Vs. Abhishek Anand-R2
2021 Shashi Oils and Fats Pvt. Ltd. & Ors.
14. | Comp. App. (AT) | Baiju Trading and Investment Pvt. Ltd. | Kshitiz Garg Kaustav Som
(Ins) No. 699 of Vs. Arjun Krishnan-R1
2021 Mr. Arihant Nanavati, Liquidator & Ors.
15. | Competition App. | Matrimony.com Ltd. Naval Chopra Neha Mishra (R-
(AT) No. 17 of Vs. CCDh
2018 CCI &Ors.
With
16. | Competition App. | Google LLC. & Ors. Ravisekhar Nair Neha Mishra (R-
(AT) No. 18 of Vs. CCDh
2018 CCI &Oirs. Rajsekhar Rao (R-2)
17. | Competition App. | Planetcast Media Services Ltd. Aakansha Kaul Yaman Verma-R(2&
(AT) No. 71 of Vs 3)
2018 Competition Commission of India & Udayan Jain-R1
Ors.
With




18. | Competition App. | Lalit Jain & Ors. Aakansha Kaul Udayan Jain-R1
(AT) No. 72 of Vs

2018 Competition Commission of India &
Ors.
Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

